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Based on the instructions issued by
the Ministry of Finance in Sep-
tember, 1979, ban on creation of
Posts except for increased operational
and maintenance activity etc.
already exists on Railways. However,
to effect better economy and control
in respect of revenue expenditure,
a’more comprehensive temporary ban
on creation of new posts has been
imposed upto 31-3-1982, except by
matching surrender of live posts
resulting in deployment of the staff
getting rendered surplus in Steam
Loco Sheds and Yards.

Completion of Flyover at Bandra

5447. SHRIMATI PRAMILA
DANDAVATE : Will the Minister
of RAILWAYS bec pleased to state :

(a) whether, it is a fact that the
work of Flyover at Bandra had been
suspended Dby the contractor of
Modella construction  company in
April, 1981 ;

(b) if so, the reasons thereof ;

(c) whether  Railways  would
complete the work departmentally
which is highly essential for casing
the pressure of passenger traffic on
the suburban Railway ; and

(d) if so, when the work will be
completed ?

. THE DEPUTY MINISTER IN
THE MINISTRIES OF RAIL.
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) : (a) Yes.

(b) The Contractor’s demand for
escalation could not he acceded,
the said contract being a fixed rate
contract.

(c) The Railways proposc to com-
lete the balance werk through an-
other agency, tendeis for which have
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already been opened on 25-11-1981.
These are  under finalisation.

(d) The work is likely to bc comp-
leted by 31-3-1983.
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Application for issue of
North zone permits

5449. SHRI DHARAM DASS
SHASTRI : Will the Minister
of SHIPPING AND TRANSPORT
be pleased to state :

(a) the datc on which applica-
tions for issuing qoo North 2Zone
permite waiv invited recently by the
Delhi Transyort Authority and the
number of  applications received
thercfor ;

(b) the number of applications
rejected  before having censidera-
tion thereon and the basis for reje-
ction thereof ; and





